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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 514/2025

INTHE MATTER OF:
SANDEEP KUMAR VERMA ....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ......RESPONDENT(S)
INDEX
S. PARTICULARS PAGE
NO NO.

RESPONSE BY RESPONDENT NO. 2, PRINCIPAL
SECRETARY, IRRIGATION AND WATER
RESOURCES DEPARTMENT, LUCKNOW. UTTAR
PRADESH IN COMPLIANCE WITH ORDER DATED
17.10.2025 OF THE HON’BLE TRIBUNAL

A COPY OF THE SAID LETTER DATED 12.01.2026 IS
BEING ANNEXED HEREWITH AS ANNEXURE-1

A COPY OF THE SAID LETTER DATED 24.11.2025
IS BEING ANNEXED HEREWITH AS ANNEXURE-2

A COPY OF THE SAID LETTER DATED 25.11.2025
IS BEING ANNEXED HEREWITH AS ANNEXURE-3
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5. | COPIES OF THE SAID LETTERS DATED 26.11.2025
AND 26.12.2025 ARE BEING COLLECTIVELY
MARKED AND ANNEXED HEREWITH AS
ANNEXURE-+4

6. | A COPY OF THE SAID LETTER DATED 12.01.2026
IS BEING ANNEXED HEREWITH AS ANNEXURE-5

7. | A COPY OF THE SAID LETTER DATED 29.04.2026
IS BEING ANNEXED HEREWITH AS ANNEXURE- 6

8. | A COPY OF THE SAID LETTER DATED 30.04.2026
IS BEING ANNEXED HEREWITH AS ANNEXURE-7

THROUGH COUNSEL

BHANWAR PAL SINGH JADON

STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL-bhanwar09jadon(@gmail.com

PHONE NO.-9315560584

Date: 15.05.2026
Place: NOIDA


mailto:EMAIL-bhanwar09jadon@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 514/2025

P 3 {’RHE MATTER OF:
\GO\‘I\- A
SANDEEP KUMAR VERMA ....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. .+....RESPONDENT(S)

RESPONSE BY RESPONDENT NO. 2, PRINCIPAL SECRETARY,

IRRIGATION AND WATER RESOURCES DEPARTMENT.

LUCKNOW. UTTAR PRADESH IN COMPLIANCE WITH _ORDER

DATED 17.10.2025 OF THE HON’BLE TRIBUNAL /

* /
' | \\ \ - (‘(\/
I, Sharad Kumar Singh aged about 56 years S/o Late Shri Saheb Sihgﬁfp_résé\ntllyff

g

posted as Chief Engineer (Easten Ganga), Irrigation And Water Resources

Department, U.P. Moradabad do hereby solemnly affirm and state on oath as

under:

1. That I, the deponent in the above captioned matter am fully conversant with

the facts of the case and is competent and authorized to swear the present

r

affidavit.

(% scanned with OKEN Scanner
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2. That I state that the contents of the affidavit have been drafted by my counsel
on my instructions and the contents of the same are true to my knowledge and

nothing material has been concealed therefrom.

BACKGROUND OF THE MATTER

1. That, the present Original Application, the Applicant has raised a grievance
against the encroachment on River Malan, in Najibabad, District Bijnor, Uttar

Pradesh.

2. That the Hon’ble Tribunal vide its order dated 17.10.2025 had passed the
following directions:
“S. In view of the averments made in the application, we consider it
appropriate to have response of (1) State of Uttar Pradesh through
Additional Chief Secretary, Environment Forest and Climate Change,
Government of Uttar Pradesh (2) Principal Secretary, Irrigation and Water
Resources Department, Government of Uttar Pradesh, (3) Director
General, National Mission for Clean Ganga, (4) Member Secretary, Uttar
Pradesh Pollution Control Board (UPPCB) and (5) District Magistrate,

Bijnor who stand impleaded as respondents no. 1 to 5.”
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REPLY IS AS FOLLOWS

ACTION TAKEN IN COMPLIANCE OF THE DIRECTIONS ISSUED BY
THE HON’BLE TRIBUNAL

3. That in compliance of the directions passed by the Hon’ble Tribunal, the

Executive Engineer, Afzalgarh Irrigation Division, Dhampur, District Bijnor,
vide his letter dated 12.01.2026, has submitted a report pertaining to the actions
taken by the Irrigation Department, wherein it has been stated that:

A copy of the said letter dated 12.01.2026 is being annexed herewith as

ANNEXURE-1

A. REGARDING DETERMINATION OF FLOODPLAIN ZONE

4. It is submitted that for determination of the floodplain of the River Malan, the
Executive Engineer, Afzalgarh Irrigation Division, vide letter dated 24.11.2025
addressed the Director, National Institute of Hydrology (NIH), Roorkee and
stated that there is a need to determine the flood plain zone on both banks of
Malan River in Najibabad, Bijnor, and requested for a proforma bill/ invoice
as required for the determination of the floodplain zone of River Malan.

A copy of the said letter dated 24.11.2025 is being annexed herewith as

ANNEXURE-2

5. That subsequently, the NIH, Roorkee, vide letter dated 25.11.2025, sought the

relevant data (High Resolution Digital Elevation Model, contour data, river
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cross-section, etc.) for undertaking the floodplain determination from the
Executive Engineer, Afzalgarh Irrigation Division and stated that the NIH will
delineate the flood plain zone of River Malan as per the Ganga Rejuvenation
Order, 2016.

A copy of the said letter dated 25.11.2025 is being annexed herewith as

ANNEXURE-3

. It 1s submitted that in this regard, the Executive Engineer, vide letter dated
26.11.2025, requested the Survey of India, Map Division, U.P. Geospatial
Directorate (Northern Region), Lucknow, to provide the requisite data. That
further, The Survey of India, Map Division, U.P. Geospatial Directorate
(Northern Region), Lucknow, vide letter dated 26.12.2025 submitted an
estimate amount of ¥36.18 lakhs for providing the required data.

Copies of the said letters dated 26.11.2025 and 26.12.2025 are being

collectively marked and annexed herewith as ANNEXURE-4

. It 1s submitted that accordingly, the Irrigation and Water Resources
Department, through UTR No. XUTR/RBISH002168851, has made the
payment of *36.18 lakhs on 07.01.2026 to the Survey of India, Map Division,

U.P. Geospatial Directorate (Northern Region), Lucknow.
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8. That further, the Survey of India, Lucknow, vide letter dated 12.01.2026, has
stated that after the tender process and allotment of contract, for providing the
DEM and ORI data, an estimate time of minimum four months will be
required to provide the desired data.

A copy of the said letter dated 12.01.2026 is being annexed herewith as

ANNEXURE-5

9. It is submitted that the process for providing the required data to the NIH,
Roorkee, for determination of the floodplain of the Malan River is underway.
Upon availability of the aforesaid data, the National Institute of Hydrology
(NIH), Roorkee, shall undertake the work of floodplain determination of the

Malan River.

B. PRESENT STATUS
10.1t 1s submitted that the Executive Engineer, Afzalgarh Irrigation Division vide
letter dated 29.04.2026 has sought a report from the Survey of India enquiring
about the current status and progress being made in attaining the relevant data
necessary for undertaking the floodplain determination of the River Malan.
A copy of the said letter dated 29.04.2026 is being annexed herewith as

ANNEXURE- 6
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11.That further, vide letter dated 30.04.2026, the Survey of India informed the

Executive Engineer, Afzalgarh Irrigation Division as under:

“IRIeT [99%F v9 G=iia & 379 7 a2 & & g=f w81 4 7 399
GIRT H177 7¢1 & To7g @i o7l & IFE1R0T g 31aede SIeTDEM §a ORI &1
A1 &1 7 o, foTeas 31 B 39! S FET & 15 6 B1alerd gRT
& e 70 T fH1 BT 81T 3 FTIieiq 7 dI & it 13 39 39 F1alerd
& 71T &V g 81 T T 60 I [FH: &F BT Data Processing 3N
QA/QC BT BT FT1d G &1 39 BIIIeT GRT30 TE 2026 dF 3T2THE ORI
deT DEM 91 3YeT] BT 13T ST delT 15 G, 2026 & FHed DTM
FeT01 Hlev F=¥ 37 H1 31951 3T BT I391”

A copy of the said letter dated 30.04.2026 is being annexed herewith as

ANNEXURE- 7

12.Hence, this response on behalf of the Irrigation Department is respectfully

submitted for kind perusal of this Hon'ble Tribunal.

13.That, everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.

QKKA_M i

DEPONENT


Signature
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VERIFICATION

Verified at ﬁ’é O
! ‘&OMM on this I day of {'7 2026, that the contents of

the ab i
ove affidavit from baragraphs | to 13 are true and correct to the best of

my knowledge and belief. Ng part of it is false and nothing material has been

concealed therefrom.

j/cm/gf

Sotemnty affiamed before me Dy Sr un“lm — én
)
depone” l"o 15 ide by 31 B atl ’ S;X&?e X
Clrek Gi v - - K TRy PV m‘\! ng e dtpOﬂGm e N ‘os o
el U'j 1f ;L’*I drig s ofihe ;muavn and DE Nt T
2t hefshe u"G dersio i gk
Thma has been read over 6 #xA
Pl as fees (
aiam

Qevd Rs

(% scanned with OKEN Scanner
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0 X151a SRR § MR siovo o 514,/2025 He FAR T T e sifw godho
08 S| 3 TR I Rt 17.102025 o aarert ¥ VAR AT
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Ttemtn ) B
mm-mmmm & GZ@«

ey
National lmﬂtuto of Hydramy

(Amm“:t‘ Wator R omm no to SR o e
Ehewer, Roorkea - 247 04T, (Wtarskhand) INOWA Prone : 11272108, 212306
dovigyen B (An 160 9001 , 218 Cartfed Organtiabon) Web | WWW.AIOOKSs- 00N In
No. SWHD/NIH/2025-26
‘ Date 25™ November, 2025
Execuiive Engineer,
Afzalgarh Irrigation Section, Dhampur

Bijnor
Irrigation and Water Resources Department, Govt. of up

Sub.: Daia requirement for flood plain zone delineation of Malan river

Ref.: Your Letter No. 3159/ 3r0RI0W0/ze;6(TAOSAOE0 514/2025) Dated 24/11/2025

Sir;
With reference to your above cited letter and our telephonic discussion NIH will undertake the
flood plain_zone ‘delineation of Malan river as per the Ganga rejuvenation Order 2016 and
Technical Guidelines On Flood Plain Zoning (CWC,2025). NIH will delineate the flood plain
and coordinates (Lat, Log) at suitable interval (200 m) will alsc be provided for or physical
demarcation and notification as per necessity and directive of Hon’ble NGT. The data

requireients are given below.

SN ‘Data : A Source
| High resolution Digital Elevation Model and Survey of India
contour data (1 m or lower)

2 River Cross-section

Survey (as per requirement based on

A : quality of DEM)
2 | Previous Flood inundation extent from satellite | NRSC, RSAC-UP
| daia (2009 to 2025)
15 Stiuctures (bridge, barrage, embankment etc.) | Govt. UP
6 | .\unual maximum peak discharge/ dmly CWC, lirigation Dept. as per

Jmcharge data series of available gauglng sites | availability

You are requested to obiain the data from survey. of India and other data, NI
three mionths to complete the study after receiving all data. Detailed proposal ::1“ take about
will be provided later. cost estimate

With Regards,
L ()
42

(J.P.Paira)

scwﬂtlhl-‘:
Surface Water Hydrology Division
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\» 2024 EUP-NORTHIERN ZONES-Part(2) ' '
\ & | ot 17161299/2025

GO0
AR . VT, OF INDIA
L 4 ‘m— :
0 L. ; m«mum
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TR Tole i - 032227200 are v s e A (3ol
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T W0 d- 4448739-C-ED (¢ &w) iz 26/12/2025
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wovr 1e.C.)..maw 06 2
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wawE wa T oA Re/ e sueey wm & @6 A ;
Feat- 3o WA W UT HE 3475/30RI0WO/55Y-6 feeia 10/12/2025

-

mmuﬁaﬁwahmma@am%ﬁﬁmm
mmmshp/kmlkmgamtsoﬁm:}#ztaﬁﬁﬁnﬂsrzr
@ T A SURE ¥, 0 I watwa & Ak ARl / il @ &
Frems QAR #X, 50 wde ¥ 21 Tt fedly @ T FNYEd W B Wb B
o 129 o Real % & @ 0.5 X Accuracy T DEM T 1R =@ F

T qderor " fora T Ingafaa 1 gga =
ﬁ o P ey " Bill Preauditedz.z:i:ss TRl
26/ O0ed/—

L

g T
By Cash

Cost Estimate By Cheque...:g ..“.n..uB.QLQ&Eﬂ a5

‘,,.ar"" ,
A ,‘ i
& 7t A __,,&

Rate per [Area in Sq.

Activity sq. km. [km. Amount in Rs
Field Duta Acquisition through Drone 20000 129 I 25,80,000.00
y o

oﬁ, i-‘wa copy Map 400 129 |! 5§1,60000 |
[SUM of a and b : [* 26,31,600.00
GD Overhead Charge @ 25 % 1X8,57,900.00
[sUMof cand d __[%32,89,500.00
Contingent / Unforeseen Expengiture Charge @ 10% l‘ 3,28,950.00

IR 36,18,450.00 |

‘py€ashR A
by cheque R

[Grand Total ! B »3%&3 [
P
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; -EUP-NOR T} i
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A) |Account Title Government Account (Receipt) i,
B) |Name of Bank lunion Bank of India : ,
C) |Name of Branch GBO Estate, Survey of India, Dehradu.n o
lD) Telephone No. 0135-2658302 " .. ——
B _[n Digit IFsc Code UBINOS53506
F) |9 Digit MICR Code . |248026007
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H) [Account No. ( As "~ 1535002850013000
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[Book). :
Hepoat:- '
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'2. Details of Service tax.
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ANNEXURE-6
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C ANNEXURE-7

I qEFTT
7 GOVT. OF INDIA

@3

[EEticaeat ﬁ?qfﬁm‘/()fficc of Director

HIET gdemr ﬁ“‘*—rﬂTjSun'e} of India

aHRE Ya/ Manchitra Bhawan

TR U - Py @ad &)

Uttar Pradesh G, D (Narthern Zoiniz)

5, e, o aeTe -226010(3050)

35, Vibhuti Khand, Gomti Nagar, Lucknow-226010 (P

TEERT Frmlesysy

-0 Tele-fix — 05222720634

QTN Telephone-0522-272063 8

§—ﬂﬁ@£-mail: up.gde.soi@gay.in (Tech)
upgde-Tkogup.nic.in {Admmn)

UF Ho - F-1476 /39-C-ED (Court case) (Malan River) f&ar® - 30/4/2026
dar #,

fdena 3ifdg=ar,

Hpstere fHers @vs, wag (Reet)

Email ID:- executiveaidiz@agmail.com

SITT 3UeleY U & Foa=er 3]

Tegal:-

1. Husd HEieay @ g - 240/ 37ofHo@o/TA. M. 51472025 omia - 29/04/26

2. 3UF FItET v g - 4460/ HoRoWo/ma.MNA. 514/2025 Rmim -06/03/26

3. 39 FYTT B U W& - - 118/39- C-ED (Court case) (Malan River) g - 12/01/26
4. MU FATY N HH - 3851/ 3ofRFormo /T3 A 514/2025 RIS - 08/01/26
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